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INTRODUCI1ON 

I, the Chairperson of the Committee on Papers laid on the Table, having 
been authorised by the Committee to present this Report on their behalf, 
present this their Sixteenth Report. 

2. On examination of certain papers laid on the Table of Lok Sabha 
during the Sixth Session (Eighth Lok Sabha) the Committee have come to 
certain conclusions in regard to delay in laying the 0) Annual Report and 
Audited Accounts of the Indian Council of Philosophical Research, New Delhi 
for the year 1984-85; (ii) Annual Report and Audited Accounts of the Gas 
Authority of India Ltd., New Delhi for the year 1984-85; (iii) Audited Accounts 
of the National Institute of Mental Health and Neuro Sciences, Bangalore for 
the year 1984-85; and (iv) Annual Report and Audited Accounts of Seamen's 
Provident Fund Organisation for the year 1984-85 and have made certain 
recommendations. The conclusions of the Committee are reflected in the 
Report. 

3. On 3 April, 1987, the Committee took evidence of the representatives 
of the Ministry of Human Resource Development (Department of Education) 
on the question of delay in laying Annual Report and Audited Accounts of 
Indian Council of Philosophical Research, New Delhi for the year 1984-85. 
The Committee wish to express their thanks to the Officers of the Mini'ltry for 
placing before the Committee, material and information which they desired in 
connection with the examination of the subject and for giving evidence before 
the Committee. 

4. The Committee considered and adopted this Report at their Sitting 
held on 13 August, 1987. 

5. A statement giving summary of recommendations/observations of the 
Committee is appended to the Report (Appenda). 

Nsw DSLm· 
August, 1987 ' 
Sravana, 1909 (Saka) 

NIRMALA KUMAR! SHA.K.TAWAT 
Chairperson, 

Committee 011 Papers laid on tM Table. 



CHAPI'ER I 

DELAY IN LAYING ANNUAL REPORT 'ANDAUDITED 
ACCOUNTS OF INDIAN COUNCIL OF PHILOSOPHICAL 

RESEARCH, NEW PELHI'FOR THE YEAR 1984-85 

The Annual Reportand'Audited Accounts of Indian Councfi of philoso.-
phical Research, New Delhi, for the year 1984-85 wer~ laid on the Table of 
Lok Sabha on 7 August, 1986 along with a copy each of Review and Delay 
statement. 

• 
1.2. In terms of the recommendation of the Committee on Papers Laid 

on the Table, made in paragraph 3.5 of their Firtt Report (Fifth Lok Sabha) 
these documents. were required to be laid on the Table of Lok Sabha by 
31l)ecember, 1985,' i.t'. , within 9 months of the close of the accounting year. 
Thus, the period of delay irtvolved in the above case worked out to 7! months. 

1.3. In the delay statement, the reasons for delay in laying the Annual 
Report and Audited-Accounts had been explained as under: 

. "The Annual Report and the Audited Statements of Accounts of the 
Indian Council of Phil(\so~]1ical Research, New Delhi for the year 
1984-85 were required to be'laid before both the Houses of Parliament by 
31.12.1985. However, the documents could not be laid before. Parliament 
by the prescribed date. A &tatement indicating in chronological order 
dates of finalisation of N;counts and Audit Report of the Council is given 
~~: . 

1. . Receipt of Annual Accounts by the Director 
of Audit, Central Revenues, New Delhi from 
the Council. 3.7.198~ 

2. Duration of Audit 5.9.1985 to 19.9:1985 
3. Discussion of Inspection Report 23.9.1985 
4. Draft Audit Report ~ent by Director of 

Audit, Central Revenues to the Council for 
comments. 

5. Receipt of Council's comI11.ents in the Office 
of the Director or' Audit, Central Revenues. 

6. Issue of English version of Audit Report by 
. the Director of Audit, Central Revenues, 

31.10.1985 

8.11.1985 

12.12.1985 
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7. Issue of Hindi ve~ion of Audit Report by 
the Director of Audit, C~tral Revenues. 27.12.1985" 

8. Adoption of ~udit'RePort by the Govern-
ins Body of the CoUJicil. 14.2.1986 

It tobk some tilIle to finalise the draft deJay statement in consultation 
with die COOtptrolter &. Auditor, General ot'India. The Audit Report 
to,ether. with the Annual Report of the Council is ,now laid on 'the Table 
of the two'Houses of Parliament." 

1.4: The Mtnistry of Human Resource Development (DepattIlle11t ~ 
Education) were requested to furnish information on certain points. The 9OinU' 
andtbe replies received from the Ministry thmto on 30, September, 1986 were 
as ui\der: 

Point. Replies' 

,I. The dates when-' 
la) The Annual Accounts of the 2.7.1985 

CouncU for the year 1984-85 
were compiled and' were 
ready for auditing; . 

(b) Annual B.eport ofthe Council The Annual Report was ~ at, 
was "dopted by the Govern- the General Body meeting. of the 
inS Body of the Co~nci1; Council of Philosophic:alilesearc:h' held 

on 12.9·1985. ' 

(c) Translation of Am\ual To weeb.-
Report in ~indi was 'under-

,taken and time taken there-
1n; 

(d) Annual Report and Audited 
Ac:c:oUllts were sent for 
printilll and' time taken in 
printing; 

~e) Printed copieo; were received 
by the Council; 

(f) Printed copies of the Annual 
Report and Accounts were 
forWarded to the Ministry 
for being laid on -the Table 
of Lot Sahha; 

Documents welecyelostjled' by office 
of the Coundl; oaly the cover pages 
were got printed. About. one month 

Was taken for these jobs. ' 

Copies of Annual Report were received 
, by 24.11.1985, while copies of 'Audig:d 
Annual Ac:c:ounts' were received on 
20.1.1y86. 
Copies of Annual Report were sent to 
the Ministry on 25'.11.1985 whereas 
copies of Audited Annual Accounts 
were received by the Ministry on 
~1.1.1986. 



. (g) The Annual Report and 
Audited Accounts of the 
Cou.n~il for the years 
1980-81, 1981-g.2 and 
1982-83 were laid on the 
Table of LokSabha. 

n. The remedial measures taken 
or proposed to be taken by the 
Ministry and Council to ensure 
that documents would be placed 
before Parliament without any 
delay in future. 

No Report was laid for the year 19tO-8t 
astbe Council was rccoostitat.Ocl.in 
July, 1981 &nd started IuilctiCJDins <by' 
8ctober, 1981. 

The Annual Report and A~ 
Accounts of the Council for &he years 
1981-82 and 1982-83 were laid on .the 

. Table of the Lot Sabha on 5th Maldl, 
1983 and 29th March, 19841'e6pcicdve1y. 

The Council has been pursuin,g with 
the Audit to start Audit of thelr 
Accounts immediately. As a resUtt<Jf 
this an audit team is already at wOrt 
in the Council. The m,atter will conti-
nue to be pursuedwitlt the Audit to 
supp'ly the Audit Re'port,b~~ ,Hindi 
and English versions soon after tbe 
alldit is over. 

Necessary action to lay .the a~ve 
dQCuments before Parliaqlcot' will .\)e 
taken iJlunediately onre~ipt of 
requisi~e number of cop~es ~9.D,~ 
Council. 

1.5. The Annual Re~ort and Audited Accounts together with .t4e .:ReX~w 
forthe year 1985-86 were laid on the Table of Lok Sabha on S t-iB.{ch. 1~87 
with .the delay of about 2 months. 

1.6. At tlleir sitting ~ld on 12 Febntary, 1987, the. Co~ttee ,~q~
. dered the whole matter and decided to caU the r~prese~tives of the ~~ 
of Human Resource Develqpment to. know the\r view points . 

. . 1.7. The Committee pear.d .. the, vjews of the repre~pta.lives of ,~ 
Mlqtstry of Human Resource Development (Department of Education) ,on 
3 April, 1987. . . 

1.8. During evidence on being asked to explain the reasons for taking up 
the auditing of accounts by Auditors after 2 months of their handing over to 
them and taking of 3 months for issue of Audit Report after completion of audit 
by Auditors, the Spe«ial Secretary, Departnient of E.iucation stated that is was 
for the Audit Dq,!lrtment to explain the matter. From the side of tbeJ)epart-
IQent of'EQucation it could be only presumCd that the .delay was due to a number 
6f Qther institutions in 'line whose accounts were to be audited. The wibteBs 
also stated that the Council had been reminding the Audit Department to 



expedite,the auditing for early. submis'sion of the audit report. He, however, 
promised to take up the ma,tter with the Audit Department to initiate immediate 
action for auditing of the accounts as soon as receivj!d from the Council. The 
witness added that he had already apologised for the delay in bringing out the 
Hindi version. The witness further informed that in order to comply with the 

,--recommendation of' the Committee, to lay the annual. reports and audited 
accounts within the stipulated period of ni~e months from the close of the 
accounting year, a time schedule has since been drawn up, to be followed 
stJictly in future. 

1.9. With regard to supply of printed copies or the Annual Reports and 
Audited Accounts to M.embers of Parliament, which was to follow within a 
month of submission of these documents in cyclostyled form, the witness while 
expressing his ignorance of the Committee's recommendation made in this 
regard assured that henceforth an endeavout. would be made to lay these 
documents befo~e Parliament in printed form. . 

1.10.. The Committee. are unhappy to note the delay of more than seven 
months aDd two months respectively in' laying on the Table, the Annual J,teports 
and Audited Accounts of tbe Indian Council of Philosophical Research, New 
Delhi 'for 1984-85 and 1985-86, which were laid on the Table of Lok Sabha on 
7 August, 1986 and 5 March; 1987 respectively, despite the recommendation made 
by the Committee in para" 3.5 of their First Report (Fifth Lot Sabha) presented 
to tbe House on 8 Marcb, 1976 that reports together with the audited accounts 
and audit report thereon for a particular year should be laid on the Table within 
9 months of the close of the accounting year unless otherwise stipulated in the 
4ct or Rule .. under which the organisation has been set up. The' Committee had 
also recommended that in order to comply with this requirement, pro per time 
schedule should be laid dOftn for compilati~n of accounts and their aUditiDg. 
The Committee further recommended that normally a period of 3 months' should be 
sidijcieut (or compilatiOn of accounts and their submission to Audit; the next 6 
months might be given for auditing of accounts; for printing of report' and sending 
it to Government for lay log on the Table of the House. If for any reason the 
report, audited accouots, audit report ~annot be laid within the stipulated Period 
o~ nine months, the Ministry should lay withi.30 days of expiry of the prescribed 
period or as soon as the House meets, whichever is later, a statement explaiDing 

~ the reasons ,,'hy the report and accounts could not be laid within the stipulated 
period. 

I.U. From the information (urbished by the Ministry of Human Resource 
Development (Department of Education) the Committee find that 'while the AnauaI 
Accounts in respect of 1984-85 were given for auditing on 3 July, 1985, auditing 
was taken up by Auditors o~ 5 September, 1985, i.e., after a lapse of more than 
1 tOOQths. Whereas the auditing of accounts was over on 19 Septemher, 1985, 
Audit Report was issued oa 17 Dec:emb6-, 1985; i.e. after a lapse of more thaa 



.' 
, three months. The Ministry was in possession of both Annual Report and Audited 
Accounts on 21 January, 1986, but it was laid on the Table of Lok Sabba on 7 
August, 1986. i.e. after a lapse of more than 6i months. This displays a complac:eat 
attitude on the part of the Council and an unsatisfactory role played by the 

.,. Ministry of Humau Resource Development in the matter of laying of Il1ID8aI 
reports and audited accounts of tbe Council on the Table of tbe House. A statutory 
requirement or direction from Parliament for laying the reports and accounts has 
to be given precedence ove~ ail other considerations. 

1. 12. The Committee find tbat the Ministry of Human Resource 
Development (Department of Education) bad tried to justify the delay of 6l months ,-
on their part, stating tbat it took some time to finalise the draft delay statemeat ' 
in consultation witb the Comptroller land Auditor General of India. The 
Committee trust tbat the Ministry would hencefortb finalise the delay statemeat 
by adopting a sincere and coordinated approacb witb tbe C & A.G~' in tile 
matter weD in advance. 

1. 13. The Committee furtber note tbat the Ministry of Hum.an Resource 
DevelopmeiIt has drawn up a time scbedule for flnalisation of Annual Reports 
and &Counts of the Council. The Committee "ft'ould like to point out tllat mere time 
schedule would not serve' tbe purpose, unless it is observed with the requisite 
serioDSness. The Committee, therefore, recommend tbe Ministry. of Haman 
Resource Development and the CoUncil. to fix: responsibility at a senior level to 
ensqre strict compliance of tbe time scbedule so drawn up for tbe purpose. 

1. 14. The Committee also note that tbe Annual Report and Audited AccolDlts 
of the COuDcil were laid on the Table of tbe Qouse in cyclostyled form. These 
documents were never printed and copies circulated to the Members of Parliament. 
In this connection the Committee would like to invite, attention of tbe Ministry 
of Human Resource Development to their recommendation made in para 2.14 of 
tbeir Third Report (Fifth Lok Sabba) presented to.Lok Sabha on 30 August, 1976 
wherein it bas beeu suggested tbat in ease the printed copies of the documents 
were not ready in time, cycJostyled copies of the report and accounts migbt be , 
laid on the -Table of the House. The Committee would therefore, like to reiterate 
their aforesaid recommendation that witb a view to a"oid delay cyclostyle d 
copies of tbe reports may be laid on tbe Table of the House. However, this should 
not become a regular feature and effort sbould be made to ~ake available printed 
copies of the d~uments to members as early as possible, but in 110 case later dian 
a month after the submission of the cyclostyledreport. 



cHAP'I'ER II 
I • 

I)ELAY IN LAYING ANNUAL REPORT AND AUDITED ACCOUNTS 
OF THE GAS AUTHORITY OF INDIA LTD., NEW DELHI FOR 

THE YEAR 1984-85 

The Annual Report, Audited Accounts and the 'Review' thereon of the 
Qas A~ority of India Limited, New Delhi for the year 1984-85 Were laid on 
tile T~b""of Lok Sabha 00 12 Augll&t, 1986, alongwith a copy of the delay 
s\atollMlDt . 

2.2. In terms of the recommendation of the Committee on Papers laid 
-on{\he Table made in paragraph 4.16 of their Second Report (Fifth Lo~ Sabha), 
these document~ were required to be laid on the Table of Lok Sabha by 31 
December, 1985 i.e. within nine months of the close of the accounting )'tar. 

ThllS \he .period of delay involved in this case worked out to about 71 months. 

2.3. In the delay statement, the reasons for delay in laying the Annual 
Report and Audited Accounts had been explained as under: 

"'Gas Authority of India Limited Was incorporated under the provisions 
ofothe Companies Act, 1956 on 16-8-1984. As per the articles of Associa-
tion of .<JAIL, the first Annual General Meeting of the Company has to 
be held within 18 months from the date of its incorporation. Hence the 
ficst Annual General Meeting of the GAIL was held on 27-12-1985. 
Subsequently there Was delay in printing the Annual Report. 

In view of the above, the first Annual Report of GAIL could not be 
t,. placed before the House during the last Winter Session or the Budget 

Session of Pari iament." 

2.4. In this connection, the Ministry of Petroleum and Natural Gas were 
requested on 14 August, 1986 to furnish information on certain points. The 
points on which the information Was sought and the replies furnished on 3 
September, 1986 by the Ministry thereto are as under: 

PQ ill. ts 

I. 'Fbe dates ",hen-
(a) the accounts of the Gas Autho-

rity of India Limited for the 
year 1984.-85 were compiled and 
Were ready for audit; 

Replies 

The Accounts of GAIL for the 
financial year 1984-85 were compiled 
and were ready for audit by the end 
of September, 1985. 



(b) the a1:counts were submitted to 
the Audiforsfot auditing; 

• 
(c) the aud.iting of thbse'~ceounts 

""ere undertaken by Auditors 
and c:ompleted; 

(d) Audit Report was received i1\ 
(be Gas AUthority of India 
Limited; 

(e) Annual Report was compiled; 

(f) Annual Report and Audited 
AccountS w~re translated into 
lIindi; and 

(g) Annual R-eport an4 Audited 
Accounts were sent to" the 
Millistty for, laying on the 
Table of the flouse. , 

II. Whether the recommendation of 
~e Committee on P#,ers liid oil 
the Table contained in paiagtapb 
4.16 of their SecOnd Report (Fifth 
Lok Sabba) was cOJritriunkited' to 
th'e ~brity. It SO, the reasotls fur 
not complying vJIt1:t die recommet1~ 
dation of the Comnliite~. 

The accounts were subnlited to the 
StatUtory Auditors for .$tiling by 
end of Scptetnber, .1'9&6, 
The auditors had takeri up dte audit of the accounts simultaneously when 
the accounts were being compiled 

,at various offices. However, fina' 
accounts Were taken up for auditl 
from September, 1985. The accounts 
Were put up to the Board in the 
meeting held 28-11-1985 after audit 
was over ,and were approved by the 
Board. 
The Audit Report by the Statutory 
Auditors was received on 29~ t 1'.19ItS', 

Annual Accounts and Director's 
ieJKn't thereupOn wis Ildopted by th~ 
shateholc'fers in the FirSt Annua\ 
General Meeting held on 27-12-198S. 

The Hindi tra'nsfaiion 'or the' Annual 
Iteport and' Audited Accotlntl w~t~ 
final'ised otl 40.'-7-1986. , 
Annual Report and Audited acc:ounii 
were sent to the Ministry on 
24r-7.-19RS. 

The recommendation of the 
Conb:tllttee on "ipei~' laid' on the 
tabfe Walt cbmmtrri!c!Uti f(:I iitf 
Pubfit Sector Undett~tftgt ffldutJ; 
ing Okrt. vide MiitiStrY'S' Ci~ 
dlrled 21.;.1!~1984' Iftrd ~~. 
However,ift ~r' bf tlrt sptcntl ~ 
m's'tarireii dIItltitmed aboVe aMI:. 
could not romply with file !e~ 
mentioned therein. 

III. Whether any time £chedule' has The time schedule has sitite MIt 
'been 'laid down for processing' of prepa red. 
'ittriMiY l!Iutijet df the Atnitral tteport 
tttId fttcItmtS'; 'tUltt it sb, the details 
OieriOl', 



iv. The remedial measures taken by the 
Ministry and the Authority to 
ensure timely presentation of the... 
documents in future. 

Instructions have a)ready been 
issued to all Public Sector Under-
takings uteder the Ministry to ensure 
timely presentation of the docu-
ments. They were instructed to draw 
up a time bound programme in the 
different stages of processing the 
Report .and Accounts, natpely, 
compilation of accounts, auditing of 
accounts, translation, printing of 
Annual R~ports and Audited 
Accounts etc. 

2.5. The Annual Report, audited Accounts and 'Review' of the Gas 
Authority of India Limited for the year 1985-86 were laid on the Table of Lok 
Sabha on 2 December, 1986 without any delay. 

2.6. The matter was considered by the Committee on Papers laid on the 
Table at their sitting held" on 27 May, 1987. 

1. 7. The Committee note tbat the Annual Report together with the Audited 
Acconnts of the Gas Authority of India Limited, New Delhi for the year 1984-85 
were laid on the TAble of Lok Sabha 00 12 August, 1986. In accordance with the 
recommendation of the Committee 00 Papers laid on the Table contained in .rara 
4.16 of their Second Report (Fifth Lok Sabha), the Annual Rellort and Acconnts 
ought to have been laid within nine months of the close of the acconnting year i.e. 
by December, 1985. There was thus a delay of about 71 month!! in laying the 
documents on the Table of the Honse. 

2.8. The Committee lind from the information furnished by the Ministry 
that the delay took place mainly at the stages of compilation. of accounts, holding 
of Annual General Meeting of the Company, transl ation and printing of the Annual 
Report and Audited Acconnts. The time schedule as recommendee by the 
Committee, was not followed by the Authority. The ~ommittee recommend that 

. In future, the time schedule, as recommended by the Committee for processing of 
'\'Irioas stages of the ~rt and the accounts should be strictly adhered to and a 
senior officer of the Mtnistry as well as of the Gas Authority oCIDdia Ltd. be 

. made responsible to contt'mporaneollsly watclt the progress of action to ensure tbat 
the required documents are laid on the Table of the House within the prescn'bed 
time limit. 

2.9. The Committee, however, note with satisfaction that the delay has been 
elimiuted In the case of the Annual Report and Audited Accoants of the Company 
19r the ~ 1985-86 and hope that this in?rov'elQent will be sustained in. fn.tare. 



CHAPI'ER III 

DELAY IN LAYING AUDITED ACCOUNTS OF' NATIONAL 
INSTITUTE OF MENT AL HEALTH AND NEUROSCIENCES, . 

BANGALORE FOR THE YEAR 1984--85 

The Audited accounts of National Institute of Mental Health and Neuro 
Sciences, Bangalore, for the year 1984-85 were laid on the Table of Lok Sabha 
on 14 August, 1986. along with a statement explaining the reasons for delay. 
Annual Report and Review on working of the Institute for the period 1984-85 
had been laid er.rlier on the Table ofLok Sabha on 24 April, 1986. 

3.2. In terms of the recommendation or the Committee on Papers laid 
on the Table made in paragraph 3.5 of their First RepoIt (FifthLok Sabha), 
these papers were required to be lpid on the Table within 9 months q,fthe clme 
oftbe accounting year, Le., by 31 December, 1984. There has thtis been delay 
of 7.5 months in laying the papers on the Table of Lok Sabha. 

3-.3. In the statement, la,id on the Table, on 14 August, 198~, the. reasons 
for delay had been explained as under: 

"In accordance with the relevent instructions the Annual Report/Audit 
Report for the year 1984-85 in respect of National Institute or Mental 
Health and Neuro Sciences, Bangalore were to be laid on the· Table of the 
Houses by 31-12-1985. 
Annual Reports both in English and Hindi alongwith Government review 

'wer" furnished to the Houses on 21-4-1986 and the same were laid in 
Lok Sahba on 24--4-1986 and in Rajya Sabha on 30-4-1986. 

Audit Reports/Statementwof Account for the year 1984-85 could n~t be 
. laid in time as there .. was some delay in the completion of audit of the 

Institute and also the preparation of Hindi version tooK some more 
time. The same are laid noW." . . . 

3.4. In this connection, the Ministry of Health and Family Welfare 
(Department of Health) Were requested to furnish additional information which 
wall received on \9 September, 1986 and is as follows: . , 

Points 
I. Dateswben-

• (a) The Annual Accounts (or 
1984-85 Were compiled and. 
given to "audit; 

Replies 

September 1985 

9 



(b) Query, if any, received 
from .audit, rewlved and 
the accounts returned to 

. them; 

(c) Auditing of tt.ccounts con-
cluded: 

(d) Anfiual Report and Audi-
ted Accounts were adopted 
by Annual General Body 
Meeting of the Imtitute: . 

. (e) Trans1ation of annual 

10 

report and accounts under- . 
taken and completed: 

(f) English and Hindi versions 
of the report and accounts 
were sent to printers and 
time taKen in printing: 

(g) Printed copies were recei-
ved by the Institute from 
Printers: 

(h) Copies' were sent to the 
Administrative Ministn' for 
being laid on the Table of 
1.01.: Sabha: . 

Queries wete received from Audit on 
21~12-1985. After getting the replies 
from various Departments, the acco-
unts' along with the replies toobser-
vations were returned on 15-3-1986 . 

. On 21-3-1986. 

The Report was placed before the 
Finance Committee of the Institute 
on 14-8-1986 and its approval is 
awaited. 
On 13-6-1986 . 

June, 1986, Hindi version received 
baCK from the Printers during 
August, 1986. (2 months). 

In August, 1985 . . 
In August, 1986. 

3.5. The Annual Report of the Institute for the year 1985-86 was laid on 
the Table of I-ok Sabha on 7 M~y, 1987 with -. delay of about 4 months. 

3.6. The matter was considered by the Committee on Papers laid on the 
Table at their sitting held on 27 May, 1987. 

3.7. The Committee are unhappy to note that the Annual Report of the 
National Institute of Mental Health and Neuro Sciences, Bangalore for the year 
1984-85 was laid on the Table Df Lok Sabba on .. 24 A~ril, 1986 after a delay of 
about four month"! whereas the Audited A.ccounts for the same year were laid 
~~tely on 14 AUgullt, 1986 involving a delay of about 7i months. Similarly, 
the Annual Report for 1985':86 was laid on the Table of Lok Sabha on 7 May,. 
1987 i •. e. after a delay of about 4 mooths whereas the Audited Atcounts for the 
year 198~ have not been laid so far. The Committee are unhappy to note that 
the Alanual Reports and the Auclltecl Accounts are not presented to the Hoose 
simultaneously. The idea behind laying these two d!)CUJllents together on the Table 
of lite House is to keep l\lembers of' Parliament fully. informed of ~ -perfor-



it 

mance and achievements of the organisation. This purpose is defeated. if both these 
documents are not presented to Parliament simultanedusly and within the pres-
'cn~ period of nine months from the close of the accounting'year. 

3.8. 1be Committee would like to emphasise that as recommended. by 
them in para 3.5 of their First Report (Fifth Lok Sabha) the Anniw Report and 
Audited Accounts of aU the organisations should as far as possible be presented to 
Parliament together with a view to enabling the House to have a complete picture 
of tile working of that body befo~e the Demands for Grants, of the concemed. 
Ministry are taken up for consideration. The Committee desire that the Ministry 
of Health and Family Welfare should lay down a time table for completion of 
various stages such as compilation of accounts, their auditing, holding of Annual 
GeneraJ Meeting, translation, printing and sending the Annual Reports and 
Audited Accounts for laying on the Table of the House. The Committee are' of 
the view that if the Ministry is vigilant in the matter, there is no reason why the 
documents in question cannot be ftnalised and laid before Parliament within the 
stipulated time. 



CIuPrER tv" 

nBLAY, IN, LAYING ANNUAL REPORT AND AUDITED ACCOUNTS 
OF SBAMEN'S PROVIDENT FUND ORGANISATION FOR 

THE YEAR 1984-85 

The"A.nnual Report' and A~dited Accoun~~ ()f Seamen's ProvidentFund 
Organisation fOr the year 1984-85 were laid on the Table of Lok Sabha on 
14 A~gust, 1986 alongwith a copy each of the Delay statement and 'Review' . 

• '. 4.2. .In ter\l1s of the recommendation of the Committee on Papc:rs lai,," on 
the"Table made in paragraph 4.16 of their Second Report (Fifth Lok Sapha) these 
49~\1inentswere required to be laid on the Table of Lok Sabha by 31 December, 
11185, i...e. within 9 months of the close of the accounting year. Thus; there has 

, been d.elay of ~bout 7! months in laying the documents on the Table. 

4.3, In the Delay Statement, reasons for delay in laying the Annual 
Report and Audited Accounts had been explained as under: . 

"The Annual Report for the year 1984·85 on the working of the Seamen's 
Provident Fund Organisation was to be approved by the Board of Trustees 
of the Seamen's Provident Fund at their 54th meeting fixed on 23-1-1986. 
However, the proceedings of the meeting could not be held on account of 
objection raised by bne of: the members. The Annual Report was fi~lly 
approved by the Board of Trustees in their meeting held on 8-3-1986. 
Subsequently, the Commissioner of Seamen's Provident Fund Organisation 
was unable to get the Hindi version of the Report printed because of a 
strike among the printing workers. As a result the complete printed 
version of the Report .could be made. available by him only on 3-6-1986. 
The Ministry are, therefore, now laying the Annual Report and Accounts 
for the year 1984-85 on the working of Seamen's Provident Fund Organisa-
tion, on the Table of the House." 

4.4: The Ministry of Transport (Department of Surface Transport) Were 
requested to furnish inrormatioll on certain points. The points and replies 
received thereto on 19 September, 1986 ~re as under: 

1. 
Points Replies 

Dates wh~n-
(a) AnnuaJ..oReport for 1984-85 

was finalised; 
Annual Report for 1984-85 was finalised 
by the Board of Trustees, Seamen's 
Provident Fund Organisation at its 54th 
meeting held on 8-3-1986. 

J2 



(b) Annual· Accounts were 
compiled and given to audit; 

Annual Accounts for 1~~8S Wefe 
completed and submitted to 'the Audit 
on 23-8-1985 fOraudit/irisPeCtion which 
was conducted from 23-8-85 to 3-9-85. 

-
(c) Query, if any, receivedfro,-n Query· Was raised by Audit on 18-11-1985 

the audit, resolvedarl.d the as under: 
accounts returned to them; 

(d) Auditing of accounts were 
concluded; . 

(e) Annual Accounts Were 
adopted by the Board of 
Truste.es; 

• 

(f) TrllDshition of report and· 
accounts was undertaken and 
completed; 

0) Who is empowered to approve 
accounts and whether the accounts 
are approved. 

(ij) Clarification regarding the closing 
. balance· of Rs .. 2,71,183.85 in 

Receipt and Payment Accounts. 
Above queries were tesolv~d and 
the Audit Officer "V~~ informed 
accordingly on 26-11-85. by the 
S.P.F. Commissi6nerrequesting to 
issue Audit Certificate. 

Certified Accounts together With the 
Audit Certificate were received by the 
S.P.F, Commissioner· from the Audit 
Officer on 29-11-1985. The certified 
Accounts were also furnished to this, 
Depflrtment by the: Director of Audit, 
OAD(C), Bombay on 29-11-85. 

As per the practice beinS . ·fdHOw.tig 
since the inception o( seamen"s .. P'rbvi:: 

dent Fund Organisation right back in 
1966-67, . the Inspectipn;]Auw-t Repbrt 
and Audit Certificate were submitted to 
the Board of Trustees, . ,fOr infonrlation. 
Accordingly on reCeipt of ctrtUhUf 
accounts together with the ctftificirte'· 
from the Audit Officer fOr the' yealf 
1984-85,· the AnnUl!1 Accounts· 'Were 
placed before the :board of· Tnt'~te~ at 
the 54th Meeting held on 8-3-1986. 

,. .. " ." .. 
Translation of Annua,! ~PQl1 was' 
ui1derta~en on 9-3-86 ani! cPJllP1e,ted 
,16-3-19~6 and the tIa~'iop.,ofAJlJ\Wtl 
Accounts;·· was undertaken on 3-1-1986 
and 'completed on 4oH986. . 



(g) English and Hindi versions 
of report and accounts were 
sent to Printers and time 
taken in printing; 

(h) Printed copies were received 
, from the Printers; and 

0) Copies forwarded to the 
administrative Ministry for 
being laid on the Table of 

. Lok Sabha. 
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0) English version of Annual Report 
Was given to Printers on 18-3~86 ap.d 

. printed copies were received from 
Printers on 30-4-86 i.e. after 1 month 
and 14 days. 

(ii) Hindi version of Annual Report Was 
given to Printers on 30-3-86 and 
printed copies were received only on 
2-6-86 i.e. after 2 months and 4 days. 

Printed copies of English and Hindi 
versions of Annual Report were received 
from Printers on 30-4-86 and 2.:.6-86 
respectively as stated at para (g) above. 

120 printed copies of . English version of 
Annu~l Report were handed over to 
this Department by the S.P.F. Commis-
sioner' through special messenger on 
5-5-86 and similar number of copies 
of Hincli version were sent this Depart-
ment on 3-6-86. Action to lay the 
Report on the Table of the House was 
taken by this Department only after 
both English and Hindi versions of the 
Report were received from SPF Commis-
sioner. " 

. 4.5 Tile Annual Report and A~dited Account~ of the organisation for 
the year 1985-86 were laid on the Table of Lok Sabha on 12 March, 1987 with 
a delay of aoout 2t months. . 

4.6 The matter was considered by the Committee on Papers laid on the 
Table at their sitting held on 27 May. 1987. 

_ 4.7 The Committee are concerned to note that despite the clear guidelines 
laid down by tbem in para 4.16 of their Second Report (Fifth Lok Sabba), . for 
layilll Annual Reports and Audited Aeeounts W Governmental Organisations on 
tile TaMe of the House within nine mouths of the close of the aecounting year, tile 
docaments of the SeameD's Provident Fund Organisation for the year 1~ were 
laid on the Table ofLok Sablia on 14 August, 1986 i.e., after a delay .of about 
7f months. The Committee ftnd that the delay had oeeurred at aU stages of 
fInalisatioD of annual aeeounts. Five montlas were taken in compilation of aecoUllts--
blstiead of the time limit of 3 months laid down by the Committee. Thereafter, 
the auditing of aeeounts took a long time and the meeting of tIle.Board of Trustees 
of tile OrgaaisatiOD could not be held ia time for tile adoptiou of the aecounts. 
"ciatlag of AIUlual Report (Hindi) was _ delayed iaonlinately. 
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4. 8. In order to eliminate such delays in future, the Committee recommead 
that the Ministry of Transport (Department of Surface Transport) should, in 
consultation with the Seamen's Provident Fund Organisation aad Audit iWtllorities 
lay down a time schedule for the compilation of accounts, their auditing~ adoption 
of annual Reports aDd accounts, translation, printing etc. which should be strictly 
adhered to in order that the docUments are sent to the Ministry for laying on tbe 
Table of the House within nine months of the close of the accounting year. 

New DELHI; 
13 August, 1987 

22 Sravana, /909 (S) 

NIRMALA KUMARI SHAKTAWAT, 
Chairperson, 

. Committee on Papers laid on the Table. 



(g) English and Hindi versions 
or report and accounts were 
sent to Printers and time 
taken in printing; 

(h) Printed copies were received 
\ from the Printers; and 

(i) Copies forwarded to the 
administrative Ministry for 
being laid on the Table of 

. Lok Sabha. 

(i) English version of Annual Report 
was given to Printers on 18-3-86 a.n.d 

• printed copies were received from 
Printers on 30-4-86 i.e. after 1 month 
and 14 days. 

(li) Hindi version of Annual Report was 
given to Printers on 30-3-86 and 
printed copies were received only on 
2-6-86 i.e. after 2 months and 4 days. 

Printed copies of English and Hindi 
version .. ; of Annual Report were received 
from Printers on 30-4-86 and 2"6-86 
respectively as stated at para (g) above. 

120 printed copies of . English version of 
Annual Report were handed over to 
tbis Department by the S.P.F. Commis-
sioner' through special messenger on 
5-5-86 and similar number of copies 
of Hindi version were sent this Depart-
ment on 3-6-86. Action to lay the 
Report on the Table of the House was 
taken by this Department only after 
both English and Hindi versions of the 
Report Were received from SPF Commis-
sioner. 

. 4.5 The Annual Report and A~dited Account~ of the organisation for 
the year 1985-86 were laid on the Table of Lok Sabha on 12 March, 1987 wit6. 
a delay of aoout 21 months. . 

4.6 The matter was considered by the Committee on Papers laid on the 
Table at their sitting held on 27 May, 1987. 

_ 4.7 The Committee are coocerned to note that despite the clear guidelines 
laid down by them In para 4.16 of their Second Report (Fiftb Lot Sabba), . for 
layilll Annual Reports and Audited Accounts QI Govenuneotal Organisations on 
tile TaMe of the Houae witbin nine mODtbs of the close of the accounting year, tile 
documents of the Seamen's Provident Fund Organisation for the year 1984-85 were 
laid OD tile Table ofLok Sablia on 14 August, 1986 i.e., after a delay of about 
7i months. The Committee ftnd tbat the delay bad occurred at aU stages of 
ftnaIisation of annual aCcounts. Five montias were taken in compilation of aCCOllbts. 
lastead of tlae time limit of 3 months laid do~ by tbe Committee. Thereafter, 
the auditing of aCCOUDts took a long time aad the meeting of tIIe.Board of Trustees 
of tile orgaaisation collld DOt be held in time for the adoption of tile accounts. 
Prlatia, of AIm_I Report (Hindi) was also delayed iDordiaately. 
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4. 8. In order to eliminate such delays in future, the Committee recommend 
that the Ministry of TranS}lort (Department of Surface Transport) sllould, in 
consultation with the Seamen's Provident Fund Organisation ad Audit autlaorities 
lay down a time schedule for the compilation of accounts, their auditing~ adoption 
of annual Re-ports and accounts, translation, printing etc. which should be strictly 
adhered to in order that the docUments are sent to the Ministry for laying on tbe 
Table of the House within nine months of the close of the accounting year. 

NEW DELHJ; 
13 August, 1987 

22 Sravana, 1909 (S) 

NIRMALA KUMARI SHAKTAWAT, 
Chairperson, 

. Committee on Papers laid on the Table. 



APPENDIX 

S"!!'mary of recomm~nd~t;ons/~bservat;ons contained in the Report 

SI. Reference to para 
!'o. No. 'of the report 

Summary of recolIlDltndations/observati~ 

1 2 

1 1.10 .. 

2 1.11 

3 

The Committee are unhappy to note the delay of more 
- . than seven months and two months respectively in laying 

Oil the table. the Annual Reports and Audited Accounts of 
the Indian Council,of Philosophical Research, New Delhi 
for 1984-85 and 1985-86, which were la~d on the Table of 
Lok Sabha on 7 August, 1986 and 5 March, 1987 respec-
tively, despite the recommendation made by the Committee 
in para 3.5 of their First Report (Fifth Lok Sabba) pre~ented 
to the Hou~e on 8 March, 1976 that reports together with 
the audited accounts and audit report thereon for a parti-
cular year should be laid on the Table within 9 months of 
the close of the accounting year unless otherwise stipula-
ted in the Act or Rules under whicb the organisation has 
been set up. The Committee had also recommended that 
in order to comply witb this requirement, proper time 
schedule 'Should be laid down for compilation of accounts 
and their auditing. The Committee ·further recommended 
that normally a period of 3 months should be sufficient for 
compilation of accounts and their submission to Audit; 
the next 6 months might be given for auditing for accounts; 
for printing of report and 'sending it to Government for, 
laying on the Table of the Hom'e. If for any reason the 
report, audited account!>, audit report cannot be laid with-
in the stipulated period of nbie months, the Ministry 
should lay within 30 days of expiry of the prescribed 
period or as soon as the House meets, whichever is later 
a statement explaining the reasons why the report and 

, aceounts could not be I aid within the stipulated period. 

From the inrormation furnished by the Ministry of 
Human Resource Development (Department of Education) 
the Committee find tbat while the Annual Accounts in 

l~ 



1 2 

• 

3 1.12 

4 1.13 

5 1.14 

i7 

3 

respect of 1984-85 were given for auditing on 3 July, 1985 
auditing was taken up by Auditors on.5 September, '1985] 
i.e., after a lapse of more than 2 months. Whereas the 
auditing of accounts was over on 19 September, 1985, 
Audit Report was issued on 27 December, 1985 i. e. after 
a lapse of more than three month~. The. Ministry was in 
possession of both Annual Report and audited Accounts 
on 21 January, 1986, but it was laid on the Table of Lok 
Sabha on 1. August, 1986, i.e. after a lapse of more than 
6!" months. This displays a complacent attitude on the 
part of the Council and an unsatisfactory" role played by 
the Minr~try of Human Resource Development in the 
matter or laying of annual reports and audited accounts 
of the Council on the Table of the House. A statutory 
requirement of direction from parliament for laying the 
reports and accounts hal; to be given precedenc~ over all 

. other considerations. 

The Committee find that the Ministry of Human Reso-
urce DevelopmenttDepartment of Education) had tried 
to justify the delay of6! months on their part, stating 
that it took some time of finalise the draft delay statement 
in consultation with the Comptroller and Auditor General 
of India. The Committee trust that the Ministry would 
henceforth finalise· the· delay statement by' adopting a 
sincere and coordinatedapproach with the C & A.G. in 
the; matter well in advance. 

The Committee further note that the Ministty of Human 
Resource Development has drawn up a time schdule fori 
finalisation of Annual Reports and. accounts of the Coun'" 
cil. The Committee would like to point out that mere time· 
schedule would not serve the purpose, unless it is observed 
with "the requisite seriousness. The· Committee therefore, 
recommend the Ministry of Human Resource Develo~-. 

ment and the Council to fix responsibility at the senior 
level to ensure strict compliance of the time schedule so 
drawn up for the purpose. 

. . 
'The Committee also note that the annual Report and 

Audited Accounts of the Council were laid on the Table 
of the House in cyclo::tyled form. These dOCuments were 
never . printed and copies circulated to the Members of 



1 2 

is 

3 

Parliamept; lJl thil coanectioo theCommitt~ would like 
to 'invite attoation of the MiniSiry of Human Resource 
Dov~lopmeM to theV recommendation made in oa~a 2.14 
of their Third Report (Fifth Lok Sabha) pre~ented t~ Lok 
Sabll. on 30 A"gust, 1976 whoroin it has been suggested 
that in ~e tlte printed copies of the'documents were n~t 

.reedy il\ tiJDe, cyclostyled'copies of tpe report.and accounts 
might be laid on the, Table of ttie House. The Committee 
wo11ld tberefore, like to reiterate tbeir aforesaid recommen-
dation that witb a view to RV<9id delaycydo~tyled copies 
of the reports may be lai4 On the Table. of the House. 
aowever, tbis should not become a regular feature and 
effort should be made to mate available printed copies of 
tbe dOdumt;nts to members as early as possible. but in no 
case later than a ~onth arter the submission or the 
cyclostyled report. 

6 2.7 The Committee note that the Annuai' Report togethe~ 
with the Audited Accounts of tbe GM Autllority of India 
Limited, New Delhi for the'yoar 1984-85 were laid on the 
Table of Lok Sabba on 12 Augu~t, 1986. In accordance 
with the recominendation of tlte Committee on Papers laid 
~' the T~le C,OIltained in para 4.16 ,of their Second 
RepOrt (Fifth Lot, Sabha), the Annual Report and 
AccountS ought to have been la.id within' nine Dlonths of 
the close of the aocounting year i.e. by December. 1'985. 
There was ~hus a delay of acout 7~ months in Laying the 
d(ICUments on the 'table of the Holise. 

7 2'.8 The COlinnittee find ftOm.t.he information furnished by 
the Miftistry tbat the delay took plece mainly at the stages 
(If compilation of accounts, bolding of Annual General 
Meetihg,'Of the Company. fraMlation and printing of the 
Ann_t Rep6rt and Aadtted Ac~. The time schedule 
as recommeftdecl by the Commi~ee, was not followed by 
t~ Allthority. 1'he Cemmitttt recoounend that in future 

." the time schedule, as'reemnmen&c<\'lYy the Committee fOf' 
procC'S~nB or·varioas stages of the Report and tbe accounts 
~bould be strictly libered to aM a: 'senior officer of the 
Ministry as well as of the Gas Authority of India Ltd. be 
made resPon~il>le to, contemporaneou~ly watch the pr~ 
gress or acti~ to en!'ure tliat the ,Rquired documents are 
laid on the Table of the House within the prescribed time 
limit. . 
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10 

2 

2.9 

3 

the Committee, . however, nqte. with satisfaction that 
the delay has been eliminated in the case of the Annual 
Repert and . AudiW<l Aeoou~ ,of the Corapany for tl.e 
year 1985-16 and l1Gpe that tll~ improvement will be 
sustained in futUre. 

3.7 ,the' Committee are. unhappy tf) note thatthe ,o\nnual 

3.8 

ltC!port of the National Instttute of Mental Health and 
Ne~ro Sciences, Dangalore tor the year 1984-85 was laid 
.on the Table of Lolc. Sabhaon 24 April, 1986 after a delay 
of about four months whereas the Audited Accounts for 
the same year were laid separately on '14 August, 1986 
involving a delay of aboilt 7! montho • Similarly, the 
Annual Report for 1985-86 was laid on the Table of Lok 
Sabha on 7 May. 1987 i .. e. after a delay of about 4 months 
whereas the Audited Accounts for the year 198,5..36 have 
Rot beC}n laid so far. T,he Committee are unhappy to 
flole that the Annual Reports ~nd the Audited Accotlnts 
are .ot presented to·the Hwse dmultane('lusly.· The idea 
behind laying the~e two documents te>gether on the Table 
of th~ Houso is tA} keop, Members of Parijelllent fully itt-
formed of the perfoTR'a~ atW achievements of the 
organisation. ThiS pvrpose is' . defeated if both these 
doouments are oot presentee to Patliame~1 simultaneously 
8M within the pre!ICribed perliod of nine months from the.' 

.. do$e. of the accountirts year. 

The Committee would like 40 emphasise that as recom- . 
mended by them in para 3,5 of their First Report (Fifth 
Lok Sabha) the Annual Report anc:t Audited Accounts of 
all the organisations should as far as possible be presented 
to Parliament together witha view to enabling the House 
to ~ave a complete ·picture of the working of that body 
before the Deman~ for Grants of the concerned Ministry 
are taken' up for comideration. The Committee desire 
that the Ministry of Health and Family Welfare shouid 

. Jay down. a time table for completion of various stages 
such as compilation or accounts, their auditing. holding 
of Annual General Meeting, tramlatioh, printing 'and 
sending th e Annual Reports and Audited Accounts' for 
laying on the Table of the House. The Committee are 
of t~e view that if the Ministry is vigilant. in the matter~ 
there is no reason why t\le documents in question cannot 

.3 
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11 ·4.7 

12 4.8 

20 

3 

be finalised and laid before Parliament withiR the stipula-
ted time. 

The Committee are concerned to note that despite the 
dear guidelines laid down by them in para 4.16 of their 
Second Report (Fifth Lok Sabha),' for laying Annuai 
Reports and Audited Accounts of Governmental Organisa-
tions on the Table of the House within nine mon ths of the 
,close of the accounting year, the documents of the Seamen's 
Provident Fund Organisation for the year 1984-85 were 
laid on the Table of Lok Sabha on 14 August, 1986 i.e., 
after a delay of about 7~ months. The Committee find 
that the delay had occurred at all stages of finalisation of 
annual accounts. Five months were taken in compilation 
of accounts instead of the time limit of 3 months laid· 
down by the Committee. Thereafter, the auditing of 
accounts took a long time and the meeting of the Board 
of Trustees of the organisation could not be held in time 
for the adoption of the accounts. Printing of Annual 
Report (Hindi) was also delayed inordinately. 

In order to eliminate such delays. in future, the Com-
mittee recommend that the Ministry'of Transport (Depart-
ment of Surface Transport) should, in consultation with 
the Seamen!s Provident Fund Organisation and Audit 
authorities lay down a time schedule for the compiiation 
of accounts, their auditing,· adoption of annual Reports 
and a~counts, translation, Printing etc. w.hich should be 
strictly adhered to in order that the documents are sent 
to the Ministry for laying on the Table of the House 
within nine' months of the close of the accounting year. 
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